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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Tenth Session
BULLETIN—PART I
(Brief Record of Proceedings)
Wednesday, February 14, 2024
| “No. 130
“The Assembly met at 9.00 a.m. with M. Spéaker in the Chair.
Questions: _ '
Six Quesﬁons in the hst of Questions posted for the day were answered orally.
Adjoummént Motion:

After hearing the Minister for Agriculture the Speaker withheld consent to
the moving of an adjournment motion given notice of by Shri Kurukkoli Moideen
and five other Members regarding the serious situation reported to have arisen
consequent to the plight of the farming community due to fall in price of
agricultural crops, rise in cost of production, debt trap and negligence of
Government. ' '

(As a mark of protest againét the attitude of the Government the Members
belong to opposition staged a walkout.)

Calling Attention : |

1. Shri Thomas K. Thomas called the attention of the Minister for Water
Resources to the necessity to allocate sufficient fund to implement
‘a special project for purifying the tributaries to the Vembanattu
Backwater. The Minister made a statement thereto,

2. Shri Mons Joseph called the attention of the Chief Minister to the
necessity to hand over the murder case of Dr. Vandana Das to CBI far
investigation, The Chief Minister made a statement thereto.

'KNPP. 322/2024 (ii).



The Matters under Rule 304;

The matters raised in the House by the Members under Rule 304 are listed
below;
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The Ministers concerned made statements on the respective subjects.



Paper Laid on the Table : o
The Second Report of the Rules Committee Was laid on the Table.
Presentation of Reports : |

(i) The Second and Third Reports of the Committee o) Welfare of Senior
Citizens were presented. ' '

(ii) The Twenty Seventh and Twenty Eighth Reports of the Committee on
Subordinate Legislation were presented.

Consideration of Report : _
The Second Report of the Rules Committee was adopted by the House.
. Government Resolution :

Shri A. K. Saseendran, Minister for Forest and wildlife moved a Government
resolution urging the Central Government to take steps including amending of |
prevailing laws to prevent man-wild animal conflicts. ‘

Shri Manjalamkuzhi Ali, Shri T. Siddique, Shri Sajeev Joseph, Shri Sunny

Joseph and Shri 1. C. Balakrishnan moved amendments (o the resolution. Out of

- these, the following amendment to the resolution moved by Shri Sajeev Joseph and

official amendment of Shri A. K. Saseendran, Minister for Forest and Wildlife
were adopted by the House. -
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Then the House unanimously adopted the following resolution as
amended.
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' Finaricial Business:
1) General discussion on the budget for the financial yéar 2024-25

The General discussion on the budget for the financial year 2024-25
resumed. The following members took part in the discussion.

-DR. K. T. Jaleel

Smt. Uma Thomas

Shri E.T. Taiscn master
Shri T. V. Ibrahim

Shri Sebastian Kulathunkal
Shri Mons Joseph R
Shri K. Ansalan

Shﬁ Ko#oor Kunjumon
Shri K. Premkumar

Shri M. Rajagopalan

Shri V. D. Satheesan, Leader of Opposition .

. Shri K. N. Balagopal, Finance Minister.replied to the points raised during
the discussion.

2) Discussion and Voting on' the Final Supplementary Demands for Grants in the
Budget for the Financial Year 2023-24

Motions for the Final Supplementary Demands for Grants in the Budget
for the Financial Year 2023-24 in respect of the Demands II, III, IV, IX, X, XI,
XII1, XV, XVII, XVII, XIX, XX, XXI, XXTI, XXHI, XXIV, XXV, XXIHI, XXIX,
XXXI, XXXII, XXXIII, XXXV, XXXVII, XXXVHI, XXXIX, XL, XLI, XLII and
XLVI were moved by the respective Ministers.



The foﬂowhfg Members took partlin fhe discussion: .
Shri K. V. Sumesh
Shri M. Vincent )
Shri G. S. Jayalal
Shri U. A. Latheef
Shri Job Maichil
Shri Eldose P. Ktmnappiﬂi}'
Smt. 0. S. Ambika
Shri G. Steephen
- ShiP.T.A.Rahim

Prof. Abid Hussain Thangal
Shri K. J. Maxy
Shn M. Mukesh
Shri Thomas K, Thomas '
Shri P, Ubaidulla |
Shri V. R. Sunil kamar
Shri M. M. Mani

 Siri Shafi Prambil.

As authorised by Minister for Finance, Shri P. Rajeeve, Minister for Law,
Industries and Coir replied to the points raised during the discussion.

Then the Supplementary demands in Demand Numbers 11, ITI, IV, IX, X, XI, XIII,
XV, XVII, XVIL, XIX, XX, XXI, XXII, XXI1, XXIV, XXV, XXIII, XXIX,
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| XXXI, XXXII, XXXII, XXXV, XXXVII, XXXViII, XXXIX, XL, XL, XLII and

XLVI were put to vote and passed by the House. The Supplementary demands in

Demand Numbers I and X VI were also passed without any discassion.

The House adjourned at 7.34'p.m. to-meet again at 9.00 a.m. on Thursday, -

February 15, 2024.

SHAII C. BABY,
Secretary-in-Charge.
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